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NGANA
#HGH COURT FOR THE STATE OF TELA
5 TﬁEH‘G AT HYDERABAD

= (Special Original Jurisdiction)

MONDAY, THE FIRST DAY OF DECEMBER
+.: TWO THOUSAND AND TWENTY FIVE

| - PRESENT ;

THE HONOURABLE THE CHIEF JUSTICE APARESH KUMAR SINGH
THE HONOURABLE SRI JUSTICE G.M. MOHIUDDIN

WRIT PETITION NO: 36597 OF 2025

Between:

i i lla
Salla Sudheer Reddy, S/o Salla Veera Reddy, Rep.by its Guradian Father. Sa
Netra D/o. Salla Sud);)eer Reddy, Aged 17 years, Occ Student, R/o Flat No. 403,
Concrete Harmonica Apt, Road No. 2, Prashanth Nagar, Uppal, Ranga Reddy,
Telangana. o : ,

..PETITIONER

2. Kaloji Nararayana Rao University of Health Sciences, represented by its
Registrar, Warangal

Counselling for the academic year 2025
and consequently direct the respondents
upload online application for

Management Quota B ang C (NR
ongoing or next phase of Counseling.

-26 as illegal, arbitrary, unconstitutiong|
to consider and permit ¢
admission into MBBS/BDs



IA NO: 1 OF 2025

Petition under Setfion 151 CPC praying that in the circumstances stated in
the affidavit filed k%nf-su,pport of the petition, the High Court may be pleased to
direct the 2nd réspondent to consider the petitioners request for online
registration under Management Quota "B & C" (NRI) Category for admission into
MBBS/BDS coursefin’the Additional Stray Vacancies or next phase of counselling
for the academic yé‘ar'~"2025-26, pending disposal of writ petition

AT

Counsel for the Petitioner: SRI L RAM SINGH

| for the Respondent No 1: SRI TANDRA RAMESH
Gounse P _ AGP FOR HEALTH, MEDICAL & FW

S

sondents No 2: SRI T SHARATH
Counsel for the Resp SC FOR KALOJI NARAYANA RAO

UNIVERSITY OF HEALTH SCIENCES

The Court made the following: ORDER



IN THE HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

The Hon’ble The Chief Justice Sri Apatesh Kumat Singh

and
The Hon’ble Sti Iusticg G.M,Mohiuddin
Writ Petition No.36597 of 2025

Dated: 01.12.2025

Dated: U1.28.222=

Between:
Salla Sudheer Reddy
...Petitionet
and

The State of Telangana
Rep. By 1ts Principal Secretary,
Health, Medical and Family welfare Department,
Secretariat Buildings, Hyderabad and another

_..Respondents

Order:

Heard Mr. L.Ram Singh, leamed counsel appearing for the
petitioner; Mr. Tandra Ramesh, 1earn¢d Assistant Government
Pleader for Health, Medical and Family Welfare Department
appearing for respondent No.1 and Mr T. Sharath, learned
Standing Counsel for Kaloji Narayana Rao University of Health

Sciences appearing  for respondent  No.2 (for short ‘the

University’).

2. Petitioner wants to participate in the counselling process for

admission 1nto MBBS/BDS course for the academic year 2025-26




Miscellaneous applications pending, if any, shall stand
ling, ) an

closed.
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,;,,: S SO MLIAWAHAR REBBY
| l / ss%TANT REGISTRAR

-

\ IITRUE COPY/ ) o T
\, SECTION OFFICER
To, : S \

i PR \"
1. The Principat-Secretary, Medical and Health Family Welfare Department,
State of Telangana, Secretariat Buildings, Hyderabad-500 055

2. The Registrar, Kaloji Nararayana Rao University of Health Sciences,
Warangal.

3 One CC to :8RI L RAM SINGH Advocate [OPUC]
4. Two COs t3GP FOR HEALTH, MEDICAL & FW ,High Court for the State of

% " Tetangana atHyderabad. [OUT]

\ 5. Two CD Copies | B BITNENES S e |

o




CC TODAY

HIGH COURT
DATED:01/12/2025
i
<O
ORDER Z
| &5

WP.N0.36597 of 2025 |

DISPOSING OF THE WRIT PETITION
WITHOUT COSTS



